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. C. A. T. Jodhpur Bench. 

I .. o.A. No. 830/89. Orders 

I 21.2.91. 

Mr. M•hendra Sh~h, counsel for applicant. 

'rhe learned counsel for the 

applicant seeks to ~ithdrcw the Application 

since the relief claimed in the ~ Applic•tion 

has alre~dy been given by the Department. 

The Application is, mccordingly, 

dismissed as withdrmwn. ~ 
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(Gopal Krifillna) (Kaushal Kumar} 
Judl. Member -- v.c. 
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